Bl TEM No. 1A Court No. 2 SECTI ON | VA

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 5641 OF 2004

VI NAYAKA DEV | DAGUNJI & ORS

Petitioner(s)

VERSUS

SHI VARAM & ORS
Respondent (s)

[Heard by Hon'ble B.P. Singh and Arun Kumar, JJ.)

Date : 28/07/2005 This Appeal was called on for judgenent today.

For Petitioner (s) M. R S. Hegde, Adv.
Ms. Savithri Pandey, Adv.
M. Chandra Prakash, Adv.

M. P.P. Singh, Adv.

For Respondent (s) Ms. V.D. Khanna, Adv.

Hon' bl e M. Justice Arun Kunmar
No. 2

pronounced the judgenent of t he Bench conpri si ng

Justice B.P. Singh and Hi s Lordship.

The civil appeal is dismssed.

Hon' bl e

Court

M.



[ T.1. Rajput ] [ V.P. Tyagi ]

Court Master Court Master

[ Si gned reportable judgenent is placed on the file]



